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qEF TREgH i ST A

7% faeel, 16 awaw, 2025

FT.3. 4187(H).— Fe1T FTHT F, TET AR iz, 1956 (1956 T 48) (P& za# zaq%
THTA I<F ATSTHAT FglT TAT ) T 7T 3F T ITLTT (1) F T AT AT T2 AT TLH & G2 Tagd
T TSN HATAT HT ATIG=AT HEAT F1.377. 4072 qr@ 19/09/2024, ST AT o TSI, FATETI,
AT I, @2 3, ITET (i) & THAT HT T2 off, TRT TgRTg 57 * Taere et § fafhes grae & ..
8.18 & f.#1.20.75 T o LA TSANT I (ATSTRLA / AT A FT ST, 1), AL, TeeT 3fT
TATAT o [T 3T ATAAT | SUTEG TLAT | ATHIGE I HT 3TST7 FLeA 3 SO ST Al ATT0IT 67 o7 ;

ST ITh ATELAAT 7 AL Ih ATTHAH T T 3F il ITLTT (3) o el arera 22/11/2024 Fr
“T TTSF AT SRAT”, 22/11/2024 FT “HETY ST2¥8” AT | TAHTIT FoRaT 727 o7 ;

STerTeh FEAH TTTErTT 1 &1 3T % dgd 1A% I 98 g% &, o 9% fo=me 3 2 & i saer

3T = T Rae fBFar T=m;

6142 GI/2025 )
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

A AT, Feald TLHIT, TETH TR T I OIS TTH &7 ST T AT I ATAaH 6T g7 39
T ITETT (1) BTN T&T ATRAT T TANT FLd g, Tg FTIUIT FIdT g 1o S<h AT § A2 IH F1 (@<
ERIEEEAEIME L RERIRC TG  EAU

AT T, Fea T TLHTY, IH ATAIH T 41T 3 AT ITLTT (2) F AT H T =TT AT 8 FF
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Fea T gvER § Afga 21 Srustt |

A=A
AEIOE ST & TIe o # AThes graa & f. 1. 8.18 & [.#1.20.75 & orw s<iv i ST+ avedt
AT Afgd sreET =T Wea e
TS T ATH: HGTAY St &7 AT T
wAH || gaer C\LEIREILY S &t waia | i 7 || ey Raes et #raw
g || e CERTY
(TR
%)
1 p 3 4 5 6
AT T ATH: qaA
e T ATH: SITEY
1 w9 T IGE ESES 0.4792||TFTH HgTad Tae, AT
TAT ITE, ZETS Agled
e, T argre arde
FATS 39 A, gIaTs
ERIERR I ERECICIHENNEIR]
ITE, T HETad ET,
Torad HETed Tae, HTAd]
FHATHL TTETT (4 2/9 TT)
Frfaar gerta F1dY, Terra fregar
FIET (4 2/ ThT)
2 wy §Fr  ||fAsh Fft + oY 1.003||erFTS{T ST FTe5T, AT 37ie FlB,
9TFT AT BT, A&HT THTH
qrdie, Fwreft e ey, ToHt
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HILT =T TSI AT

T T FlT, TS AR
AT, TSATAT FT FlbT, gE®
AT BEw Ft, s

TRTET GIAFHT, T TRTET qTEN,

FHAAT FATH ATSHL, FATH TLFT
FIT, TATACT L HIBT, TBT
fager e, faerTe weEe Frat,
STTATATE He[FT FHlal, TLaT
[ERIRERIREAEE Rk A A
THTHTS ST FleT, ATATAAT
STAE FST, IHET STHT FBT,
AITTOreRe STTHT hIasT (4 ¢/ ),
AT AgHE ST ar@d, arefie
HEHE T <TEd, R wghe
SITHY 3@, Ao HgHE SITHT
A, TfoTd AgHE STHL 1@,
EHAT IhIT d3@d, 3. AdH
HEHE ST 1@, AT
AT T, THT g AT

TTEd, S gHA AT e,
ST ga=HaT arEd, AT
ATfas EHATHAT a1, qeaTh
qEHE THATHAT TG, HAegeele
TR ATAETE, TEATEA
TR ATeETe, AT Hed

ATAETS, ALHH HIGFHE ZTH
TEH, JHTAT HIEHAT TTH TH,
a1 e 2T, dgHe 399 .
THE a@Ed (W¥/4 ) , FEw
AT TTET (49/2/3/%/% THT)

3 uy T

0.0905

AT &TAT BT (44/9 Teh),
STRT AT T, A&HT THTH
arerer, Freft foeme Fret, TeHT
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T T FlT, TS AR
AT, TSATAT FT FlbT, gE®
ATETE giads Fra, e
THRTIT I, T THTT qTE,
FAAT FATH ATSHL, FATH TLFT
FIT, TATACT L HIBT, TBT
fager e, faerTe weEe Frat,
STTATATE He[FT FHlal, TLaT
AT T, TSIAT ST e,
TTHTATT ST FIehT, HTATadT
AT FHIAT, IHT ST FIAT,
AITTOThel STIHT hTaT (44/3 T),
T, STTHAT T T, AT
feAmTT 9, fooy s =2,
ATBTLH ST FZT=A, ToAT ATFA
T, ST FET qTET, T
FTIT STH(W /3 TY) | Ao
&TAT FTBT (4 / ¢ THY), qTLTIOT
| B T(4 /% T, T
ST T, ST S
STTT 9T FgTal, FadT faam Ty
TTE, {0 ST T, Ao
ST ¥g T, q@HT AT qTéi,
FTT FOUT ITEN, TTHT gTerT
STHT (WU4/S THT)

we/q T

EEES 0.0818|[7Tg?

TITRT ATEHRT qTETe, ST FEIT
TTETS, AT FHEOT qTEre, Tl
TISTST T qTerer, fRor s
T, A TSTHA qIE, a9
TR HTehdd, AEH TS SToTH
w2 (56/1/3 T.), THAT q&H0T
ST, AIEH AEHIT STHRT, AT
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HILT =T TSI AT

TEHT ST, AL ALHI STET,
STHTAT T ITET, QT TATHT
SIE A CICAEE PR CETY
FR[UTTETS FOUT JIFHe, T
HT weTed forase, a6 g
AT 31T (56/1/a T.)

5 wo/3 T

0.286

THATRE T9Tad qTaie (57/3/3 T.),
TTS[ETH ST FIGhT, TS 9T
oTTATaH FibT (57/3/a )

6 VA ET

T + Ao

0.223

9T AT T, ALHT TBH
ardter, et faeT Fret, srvurr
TTSTLT T FRISHT, ST AT
T vt ToHt ATforR FIT,
TS BieAs Fral, e

THTT LI, T2] THTT TN,

FIAAT FATH ATSHL, FATH HLFHT

FIBT, TATAAT L HIBT, T[T

fsad wiat, TEdTe TeEe Fial,
ATATATE HEFT FlBT, GL@T
[EGIRERICETEE GRS A
TS ST e, AT
AR T, IHT AT FDT,
ATforRe STrAT Fret (58/1 ),
AT Yol W91, geTshl
efor T, HeET GeTord S,
IR [ETerh T, AT
qefor® T, At gefors
IBIREIER ISR EEA RIS
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TTETS, Tl JICAT 9T, THaT
= qrea? 9T, et 7Eg
ATSST, forawT e TS w9,

AT FUTSIT 991, fomae
THTSIT AT, FgTed TSI T,
KICEARIREIE R E I L]
ATEY, HTT Herd ST (58/2 T.),
THETH ITH FIbT, TSITH
BTETH Tl SERHT g
FIST, AeHTATE gE® AT
(58/3/4 T.), SETE TSTHA
FIDT, ATTHIATS ST HlaT,
FHATS AEIed FlDT, Had

AT GTE, TASTT ATBTEH
qTEreT, ARSI STATETH JTaid,
=T AR 94T, fredr g9
BT, ATTHAT TG TR, JTOT
B IALTH SATETHHT, TATAT faeer
ATeh, YA e AT IIE, TSR
AT qTETeA, TrAAT T&H
qTETe, AT AEHIT qTerd, THaT
T AT, ATAAT THATT HIB,
T Frt, LT FOOIT IH foREe
FIDT, TTRATS HEFT HIDT,

SHTE FOUT 3% Fha Flar,

FgaTs ATBTH Fibt, TATITS
TN, AT AT qTerd, iAo
HETad q1eid, [Hoer qgrea
qTEr, AT Fqider 9rE (58/5
T.), TS ST, FlaT, TAT Aq
FIBT, ST A FIBT, AZHT
TR g1, Feft faema
T, TIHT AU FHlcl, U0
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HILT =T TSI AT

TTSTT =T AlebT, TSTAT AT
RYTETS STaTer @Xaahe, T TH1eT

qTEre, Faar FATH aISHe,
FATH TYFHT T, TATAAT LA
e HlDT, TTATaTs HLHT
FIT, TLET AT TITHT,

TS STTHT Vbt TS STHT
FIST, ATATAAT STAFT FIST, IHIA
STTHT T, ATTTRA STTHT HIBT
(58/6/9 .), 9T fawarT st
(58/7 ), TofaTs ATETET 9T,
STHTA AT 9T, STH
AT ITEre, giATs: AT
TET, AT AT qTer,

T, ST ATBTETH did
(58/8 )

¢R T

0.4658

TR T, T AT,
TeRTToHe ATTeaTe foshTe Jehed
Tor, 7. Trmre ATt
ATIHLATEST |TS aT. T9a (82/1
), TEF WL AoelT Fax (82/2
)

LIE K]

0¥ T

0.001

FReTstT waTg =2 (\9%/¢ Teh),
TH U TS GEHTE, AR ST

FIEIAT (\9%¢/ TT)

we¢ T

0.425

ATITIOT V9T HIheT, TTH=EE T

TR, THRTITH T TThe, FATT
TN Hreher, STaeft s =,
TIAT =0T qTE, TR HETH

qTde, SHIT AGTLH ITEId,
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STHAT TSTeT ST, FHeqA T T
STEY (8</2 TT), T 1
TTEE (\0e/2/3 THY), THET FD
TTEE (\9d/=/a T, fAmer
TIYETH TS, AT TLRETH
e, AT TR TEE, 4T
TS T, AT T

T (9</R/F T

10 |le=/e/em  ||fHSET FH + FST 0.281||FqH T qTéte, e T==e
9T FTT, ST T ALY,
IERIEARUCIES R E N (CRVATE TAY
) RIS 7grg 72
(\92/9/31/= ThT)

AT T ATH: FTAEA

11 g/ (ST FT 0.282||FSTT TTHT HTAHLL, T&ATT

ST SITEE 3% FIAHl, 98<
T AT, STATGT AT HTAahd
I ATH, S0l AT RIAHL
SR ATH, T AT FHTAHLL,

T TTHT FHTAHLL, T T

FTAFT IF ITHTY, TFhT ATHT

AT, ATHST TTHT FTaHT,
ATCHIATS STRT FTARL, ANEATS
TALT FHTART, HIERT ATLAT
FTAHRLT I 9, FET T e,
HATLT TG STEd I FHTAHh,
TTYTATS, AT FTAFLT, TR

AT FTAHRT IF ATIATY,
HIATaTS 9T HTaHel, qerrd
ATHGT FIAHLT 3% ATIATY,
OH AT ATHET FIAHLT 3
AT (4/2/31 F.), AT THT
FTAFT, T T FIAFT 3H

ATAHTY, qnlXTH LIHT °h|¢|°h(h|,

FOUIT TTHT FTAHRLT, T oo
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BIESIEIRIE EE RS R IE

LT (4/2/7 ), gErTT AT
FTAFLT IF ATIHTL, FEHIAT
ATHST FTAHRLT I ATIATY,
FTCHTATS 97T FTAR, [EATT
STHTEH STTerd 3% FTaahsl, aaehl
THT ATH, FILT TATeT SITed 3%
HIHT aTH, HaTaTs g7 HIaasd,
AR[ETS AT FTAF, LTS
AT STARLT, FTLT ATCIOT
FTAHLL, STTAhT AL FTARLT
I ATH, WTERT AT FHTAHRL
IF ATH, TG ATLA FTAHRL
IF AT, AN ATHGT FTAHT IH
ATIATL (4/2/F T.)

12

/3 Tt

0.102

FTCATATS 9T FTAFA, SahT
HIAT AT, HqTaTe gaT Hadit,
qTETS T FTARL, TTETATS
ATITA0T FHTARLT, AT AT
AR, ST AT HTAh<T
S AT, TERT AT ATl
S AT, ST AT HTaah<t
S ATH, & T FIAFT S5

ATHHTL, FITATS T FIAFT 3%

ATHTY, LT AT ST T
FIARLL, T&ATT ST ST 3
IR, THRILTH AT HIAHL,
FOUIT TTHT AL, ATHET LT
FIAFLL, AR ATHS HIARLT I
FATIATY, GO ATHET FHTAHLT
S ATIHTL, TEHAT ATHS

FTARLT S ATIATL (4/3/3 ),
FTIATS QT HTAH, Tqehl
T AT, [&ATT AT S1ea
S ATAHLL, FILT STATRA SI1ed
FTF FTAELT, T2 HAT a1, F9ET
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HIHT aTH, HaTaTs g7 HIaadd,
AR[ETS AT FTAF, TLATATS
AT TR, T ATCIOT
FTAHLL, STTAhT ATLTIT FTARLT
S AT, TERT ATLA ATt
S AT, STHTA AT HTah<r
S AT, T ATHed FTAHT FH
FTIATL, AR ATHST FIAHRT Th
FATIATY, GO ATHET FHTARLT
S ATIHTL, TEHIAT ATHE
FTAFRLT S ATTHTE (4/3/ F.)

13

& T

FUT + T2 +
e

0.3208

TTHT TAAST HIgadTd, TAAFHATT
ElEIREIERIMEEI LTI EY
SHTALOT FATHIH, SHATST g1Y
TAST, T LA HIgAeT,
SHEeTST g SaeT, AT 93T —
e Yo d, WSl ATaS( T,
LT TISAT STAUT, T TR —
HET Ted, ATYLH g e,
LA TN, TETHE AGHI
ITE, FHATHT AT qTE,
AT AgF fORrEH, et
T FIATE, 7T AGFHATT

T, SHTA FEFHTL qTEN,

I FEFHTL TTET, AT TLHL
— e Yoo (%/2/31/9 WY, /9T
T, &/ /IR T, </ UF/R T,
&/ /H/3/9 TT, &/37/R T,
</31/3 )

14

AET

AT + Yo

0.03

T e HigadTd, foraes
T <FeT (8/37 ), AT T¢I
HeT Yo d (8/4 )

LIEKI

e srrsfaett

15

32 Y

0.305

ST TTHT RIS T, T TH]
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HILT =T TSI AT

11

AT THT RieTAwT (32/1),
FHA ZATS, TFcl, ATERT ITS(
e forsrar =3, ameaT Ty
FISTATT, AT TLYLTH
ISR, TATAAT T =T,
TAATAT A Sia, STIAT
TTYRTH 2T, et LT A,
T FTSIT TS AT (32/2)

16

VAYERE

Tt + Ao

0.3235

TATAT T ATBT (41/2/3 ),
qaTH TraTH FiE A, Jxehid
forava FiStere, farars
AT, 9T T A it
(41/2/= T.), gEer T ATST,
TEHTATS ALHIT ATTHT, T9HT
HATST qTENA, STeTT TS HIabT,
HHAT AT ITEre, ATET giY
(41/2/F T.), S&HT SAraT

FIS AT, G AT FiS AT,
T, FEET IHL T, FOIT

EIRE R *[Sf\lﬂ*{, Holg dliirdl]

FIS TR, qHT qTCHAT Fie AT,

AT ATLE HIS AR, FOOT qE
FISTAHT, ARG AT FHiS AT
(41/2/= &)

17

%2 T

Tl + A

0.5873

[EATT TATAT qTENd, ATTAT
T FET (42/1 T,
TATATASIT G AT (42/2
T.), RTETS(T geHE T
(42/3/31 T.), FTIAATT TAATS:
FISTART, TG THATS
FISTART, THIT THATS
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TALETE IS I (42/3/ )

18

gy T ([

0.2227

TSI w7 (65/2/1),
(65/2/2)

19

te/e T ||fAsh

0.3565

ST ATBT T, T T T,
TS MITag 9T (68/6/31 T.),

AT TTHATS, FISTAHT, TAILH

THATS, FISTART, TATITS T
TOTST FEHEY, FHS TS He,
AT FqLer qrete, AT Ao
TET, TOTYT ATTAOT T, TIs(T
e Fereee, enfert gfaor
TATT (68/6/a T.), ATHT ATBT
T2 (68/6/F T.)

20

09 T ISl

0.1

FIEAT TR qIed, ATET
ITHTET TATe, FRameTs 2
AT, HIET T TIE, AT g
TTET, AT AT e,

q@ETETE AGHd FHEH, FaT THA
He, AT a7 9T (71/1
T.), AXATT ST ATBT, AT S
W, FIQIH S AT, T g
HTGT, AR T HIBT, ALHT

ST /T, ISTEaT Wi ITaid,
Rrar ferer @@t e e
HTT, AT Aarer a1t fer,
FTEHIT ST HIAT, HaT ST AT

(71/2 %)

LIEKI

AqTH; Fle6T

21

e/9 Ty ||fFsh

2.46

RASTgAT THEE qraear,
AT ST Seere, fAerer

T e, g stenewaa
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BIESEEIRISEE S RIEIEU

13

AEEATT ST AaF
(27/1/2/2/7), AT =T FgHAT
AT HEeE T FAToHT, AT
AT STBTEFT, AT FgHAT
T, YA SgHaT T4 T,
EAFHTT AT BT, T
ST Tt ATiereT sgAa AT
T, vefta fAeme Twdt. gfem
T ToAT, FITTAT ATfF To,
EAT sregedT T@dT, AT e
AfrwTeY, ATfRaT AegedT T4,
TTHRIT SFZeT T AT, T
TS 7ol TSI qbdl, ATl
TS THTGH, ATEAT SAege
TS q@dl, AT sege
TS THAT, TTAE g Tl

THAT, TIEH AT S| TTATE
e A7 TBAT, Tgd ATETH
TEET, AIXTGET SATEH ZB4T,
THATA TATIGH TBAT, STTHAT
AT<=AT T, 27/1/2/312)

22

39/? TT

et + AT

0.8654

ferer forene z@Te, oft. ferarfy
Rareres uT. for.=am adi sfaega
waredy. for. (31/2/31 ThY)
(31/2/= TY)

23

32 Y

0.7455

AT ATTOT T2 e aFere uT. for.
(3/9 ) e faeaesms
e (33/3 )

24

33 T

1.344

Rreter PhRem 2aTe, =1, et
Rereres ur. for.=ar ot stfapa

w=TeeT. 7. (33/1)(33/2)
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25

30/9 T

REl

EEES

0.2736

HTASITATE Htl qee, fas
HALTRTE Flea, AT AITAATA
T, 9reft FOE AT, g
TEST goet, fReme oS e,
TTSTT QTTHSIT T, FHA QTHSI
T, AT Aferd ATg, Tioadsht
grerer smae, Riger afra ae,
STTRTAT STA9T |, ATFET S
9TTE, WX 9, ATIAH ATId 9TTE.
AT STRT, TeRTET ATHTA 9T,
IR R
(37/1/=),(37/1/3),(37/1/F)
(37/1/2),(37/1/%),(37/1/%)

26

3¢ T

1.7965

e ATOT T&T Fheegaere 9T, for.
(38/1),FRerer foRenie <=Ts, =Y.
ATt fereest T, for.=am adfie
aTfarpa FaTerdy. for. (38/2), 731
ST ATTSE, HIAA 9T AN
(38/3) (38/4) ,frerer Fremie
<HTe, A, AT Rereres u.
1. =31 adie stferspa wamery. fo.
(38/5)

27

LRYAYA
KEdll

1.8789

=1, T foeers (41/1/1/1/2/3/=11
e, 41/1/1/1/2/3/7/2 T,
41/1/1/1/2/3/a/3 T,
41/1/1/1/2/3/a/= T) feaw
TALITH TTEET, TTAAT TT9ATH
TTEET, AT FAATH 44T,
TAIATH TTATLH ZTeET
(41/1/1/1/2/3/31/2 TFY) sIq

IZaTa Teqh, AT e
ST, T TOTeT 9, famTEw
LICELMEKEIC
(41/1/1/1/2/3/%/1/4 TT)

28

LERGAG
k&2l

0.2916

T Teg e, fafaar
e RefreaT (43/1/4/5/=/1 )
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HILT T TSIA . AHTYTL

15

TTIATH FIATIH ITEET, TTaAT
TAATH FTHET, feae ey
AT, AT FA9ITH 8T
(43/1/4/5/a/2 TY) AT Tog
e, fafaar afaw T
(43/1/4/5/=/2/1 ) Ffa=
Teg™ e, Afqar afe=
feshreeT (43/1/4/5/a/2/1 THT)
TATHT g Ao
(43/1/4/5/a/2/2 ) favrae
THATT YR, el gldsse
HIRIHT, HISIHTE 2Vas
HUNTET, AT ATERT HILETHIH,
TR T 5T (43/1/4/5/=/2/%
)

29

%33 TR

g + A

0.0298

SR TToReT T, TTehaT TAA=T
AT (43/2/31/1 TY) =TI
TIATIIH TEET, TATSHAT TT9ATH
TToET, A T T,
T TA9ATH ITEEAT (43/2/31/2
) SFfah TToher TTA, TTohReT
TTITT=T JAT (43/2/F Th)

30

/9 TfT

0.0293

TR[ETE 97 T, FTHIGY TTHEH

T, TR a5 B

(¥¢/ /37 TEhT) F TR ALEEA
foeaTs (¥%/ 9/ Th)

31

/3 TfT

0.118

[enN (ol
SHIERIRIESENSEI S

(44/3/= TY), FUF AT
fieeTs (44/3/a T)

32

44 T

0.3832

T ST (44/¢ Teht) TeaTeh
FegeeT @AT (W4/3 THT) 72

TREET T TSTHTT HATAT

(wu/3/ &)

33

u< Tt

1.0623

HIZHE ST This AgHE Ted,

AT ATAL T, ZSAT TGS
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AT, SRS ey
T ARSI T ST qied,
FRwTey ST =erdy (1¢/2 )
ﬂT‘ﬂ' LISTPHTL dTe L, Llrcsid
TISTTEHATY, TSI TSTEHTY,
HeATE TSl 3Teqel @adt, oraw
TR T (4 </ Te)

34

©>/¢ T

0.0836

AT R EAT (S 3/2/3 T)
aeF TREgT F TSN JATad
(%3/9/a Tt fomer desiania
S, U AEHIHTT AT, TATAT
Torer TATHTNIE, WYY JTHEY
Y, givEs TET A8y

(% R/ 2/ FefT) weh afere o
TISTHTT /AT (%2/2/a/R T9T)

35

w9 T

0.07

FEeRTT 9ThT qTENd, LT
TTYETH TET, TEYETH TS
T, LT TR qTeter
(\99/¢ ), T=F ARART A
TSTHTT HATAT (9 9/ 9/ ThY),
TR STTST qTErer 079,
FTTOTATT ATETE, TOreT HTTAATT

o o
q élc_'l, ATl A <1H Hicl,

ATATSIT T TTEN, TSI
FTTAATT ITEA, TEITH ST
TTE, LA TLYLTH I
(9 ¢/? T

36

/9 TFY

TS + T

0.113

Heqel T 9. Tied Todl,
FAIEEI 9. T T,
AT 1. T T,
Tt SIqed 3T, T
Heqo TN, ATHHT Aege TS
e, AT TEATES Tedt, faerer

o

AEHT g AATE TBAT, FLgTH]

[enN

qgHE T BT, TaA

TEATSS TbdT (72/1/31 THY)
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FAATS ST, THET FHIASH
AT, TSR THTATE
=TT, FITSTATE HASHIS HSrLT
(100/1/2 ) TrféT Fesft i
TF T, ITST @9 =TT, Theme
THAATS ST, THET FHIASH
reefiT, TS T THOrATE
ATe, SIS qASTE
TT(100/1/3 ) T FEh
TSTIRT 3% 9, STAS(T 29T ST,
TReTT S=[ATS H{SITa, THET FHTASH
refiT, TS HTE Tt
ATeLT, ISTATE FASATE
T(100/1/4 ) T Fesh
TS S 9o, JTASIT 34T ST,
TReTT TATS ST, THET FHIASI
AT, TS EHHT THANTS
AT, TSTATE qASTATE
T(100/1/5 ¥.) T Fesh
TS S 9o, JTASiT 34T ST,
ToReTT S[ATS HSTTa, THET FHTASH
AT, TSIEFHATT THIATS
AT, TSTATE qASATE
HS<1(100/1/6 T.) e Aersit
TSI 3% T, TS @aT ST,
ToReTT S[ATS HSTTa, THET FHTASH
refiaT, TS AT THIrATE
ATeLY, STATE FASATS
HS<1(100/1/7 &) Mas Aersit
TSI 3% T, TSl @aT ST,
ToReTT FATS ST, THET FHIASI
AT, TSR THTATS
=TT, FSTATE FASrATS
To1(100/1/8 ) T FEsh

TSI FF TS, IS 29T ST,

ToheTIE TS ST, THT FTAS(T

sreefiT, TS T TS
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TEATEA gAY, BRI SEATE
TAY, ST TEATEA AL, AT
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[®T. . NHAI/LA/GREENFIELD/NH/2022/3D8]
g T, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION

New Delhi, the 16th September, 2025

S.0. 4187(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4072 Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 8.18 to Km. 20.75 in the district of RAIGAD in the state of MAHARASHTRA ;

And whereas the substance of the said notification has been published in “The Times of India” dated
22/11/2024 , “Maharashtra Times” dated 22/11/2024 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway in
the stretch of land from Km. 8.18 to Km. 20.75 in the district of RAIGAD in the state of MAHARASHTRA

|State: MAHARASHTRA ”District: RAIGAD |
Sl.|[Survey/P Type of Land Nature of Land Areal| Name of Land Owner/Interested

N lot (in Person

0. || Number Hectares)

22 ] : L4 [ 5 | 6 |
|Ta|uk: Panvel |

|Vi||age: Dolghar |

1 (|51 Part |[Private Barren 0.4792|[Tukaram Mahadev Gawand, Bharti
Dattatray Patil, Haribhadu Mahadev
Gawad, Kisnibai Baburao Patil, Kasubai
Ambu Mokal, Hasubai Dattatray Patil,
Lilabai Kashinath Patil, Dattatray
Mahadev Gawand, Yashwant Mahadev
Gawand, Malati Kamalakar Patil (51/1
Part) Anita Prashant Koti, Prashant
Siddhappa Kaoti (51/2 Part)

|

54 Part  ||Private Agriculture + 1.003||Dhanaji Janu Koli, Dharma Ambu Koli,
Barren Shankar Ambu Koli, Laxmi Baliram
Patil, Kashi Vilas Koli, Rashmi Manik
Koli, Anna Changa Koli, Narsu Changa
Koli, Rajesh Changa Koli, Gajanan
Changa Kaoli, Harishchandra Changa
Koli, Balaji Changa Koli, Namubai
Harishchandra Koli, Hirabai Prakash
Kharpkar, Pashu Prakash Patil, Kavita
Kailas Tadkar, Kailas Madhukar Koli,
Prabhavati Suresh Koli, Manjula Vitthal
Koli, Vilas Madhukar Koli, Shantabai
Madhukar Koli, Surekha Vinayak
Gaykar, Rajni Joma Koli, Somanath
Joma Koli, Mayavati Jayendranath Koli,
Umesh Joma Koli, Nashiket Joma Koli
(54/1 Part), Tahira Mahamad Jafar
Dakhave, Bashir Mahamad Jafar
Dakhave, Riyaz Mahamad Jafar
Dakhave, Nazir Mahamad Jafar
Dakhave, Jalil Mahamad Jafar Dakhave,
Husna Muktar Sarkhot, A. Latif
Mahamad Jafar Dakhave, Aziz
Hasanmiya Dakhave, Rafiq Hasanmiya
Dakhave, Juned Hasanmiya Dakhave,
Jaheed Hasanmiya Dakhave, Munira
Farooq Tungekar, Farida Manzoor She.,
Shahid Hasanmiya Dakhave, Mushtaq
Ahmad Hasanmiya Dakhave, Abdullah
Shamsuddin Nalakhande, Ismail
Shamsuddin Nalakhande, Anisa Farukh
Nalakhande, Arkam Mohammad Irfan
Surme, Usama Mohammad Irfan Surme,
Banu Mubbashir Dakhave, Ahmad Inus
M. Isub Dakhave (54/5 Part), Trimbak
Gopal Patil (54/2/3/4/6 Part)




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

23

3|

il

il

il

55 Part

Private

Agriculture +
Barren

0.0905

Narayan Dhaya Koli (55/1 Part),
Dhanaji Janu Koli, Dharma Ambu Koli,
Shankar Ambu Koli, Laxmi Baliram
Patil, Kashi Vilas Koli, Rashmi Manik
Koli, Anna Changa Koli, Narsu Changa
Koli, Rajesh Changa Koli, Gajanan
Changa Kaoli, Harishchandra Changa
Koli, Balaji Changa Koli, Namubai
Harishchandra Koli, Hirabai Prakash
Kharpakar, Padma Prakash Patil, Kavita
Kailas Tadkar, Kailas Madhukar Koli,
Prabhavati Suresh Koli, Manjula Vitthal
Koli, Vilas Madhukar Koli, Shantabai
Madhukar Koli, Surekha Vinayak
Gaykar, Rajni Joma Koli, Somanath
Joma Koli, Mayawati Jayendranath
Koli, Umesh Joma Koli, Nashiket Joma
Koli (55/2 Part), Pandurang Janu
Mhatre, Arun Gopal Mhatre, Shobha
Gopal Mhatre, Vandana Dinanath Patil,
Vishnu Janu Mhatre, Balaram Janu
Mhatre, Tulasa Narayan Patil, Kali
Krishna Patil, Rami Hasha Thakur (55/3
Part), Narayan Dhaya Koli (55/4 Part),
Narayan Dhaya Koli (55/5 Part),
Pandurang Janu Mhatre, Arun Gopal
Mhatre, Shobha Gopal Mhatre, Vandana
Dinanath Patil, Vishnu Janu Mhatre,
Balaram Janu Mhatre, Tulasa Narayan
Patil, Kali Krishna Patil, Rami Hasha
Thakur (55/6 Part)

56/1 Part

Private

Barren

0.0818

Pandurang Narayan Patil, Hiraman
Narayan Patil, VVasant Krishna Patil,
Yashoda Bhaskar Patil, Asha Krishna
Patil, Lata Krishna Patil, Ranjani Anant
Patil, Ashutosh Anant Patil, Rajesh
Anant Patil, Kiran Anant Patil, Suman
Gajanan Patil, Bayav Gangaram Mokal,
Laxmibai Balaram Mhatre (56/1/A Part),
Yamuna Laxman Thakur, Mohan
Laxman Thakur, Dhananjay Laxman
Thakur, Naresh Laxman Thakur,
Pratibha Bharat Patil, Shobha Prabhakar
Patil, Gulab Vijay Shivkar, Changunabai
Krishna Mokal, Rajshri Maruti
Bhondkar, Sunanda Krishna Patil,
Meera Mahadev Shivkar, Vasant
Haribhau Thakur, Hemant Haribhau
Thakur, Ratnakar Haribhau Thakur
(56/1/B Part)

57/3 Part

Private

Agriculture +
Barren

0.286

Prabhakar Yashwant Patil (57/3/A Part),
Parshuram Dharma Koli, Pandurang
Dharma Koli, Anandibai Ambaji Koli,
Gangabai Ananta Bahira, Chandrabhaga
Shantaram Koli (57/3/B Part)

58 Part

Private

Agriculture +
Barren

0.223

Dhanaji Janu koli, Dharma Ambu koli,
Shankar Ambu koli, Laxmi Baliram
Patil, Kashi Vilas koli, Anna Changa
koli, Narsu Changa koli, Rajesh Changa
koli, Gajanan Changa koli,
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Harishchandra Changa koli, Balaji
Changa koli, Rashmi Manik koli,
Namubai Harishchandra koli, Hirabai
Prakash Kharkar, Padma Prakash Patil,
Kavita Kailas Tadkar, Kailas Madhukar
koli, Prabhavati Suresh koli, Manjula
Vitthal koli, Vilas Madhukar koli,
Shantabai Madhukar koli, Surekha
Vinayak Gaykar, Rajni Joma koli,
Somanath Joma koli, Mayavati Jayendra
koli, Umesh Joma koli, Nashiket Joma
koli (58/1 Part), Anandi Pundalik
Bhagat, Dhanaji Pundalik Bhagat,
Madhukar Pundalik Bhagat, Ashok
Pundalik Bhagat, Bhalchandra Pundalik
Bhagat, Shashikant Pundalik Bhagat,
Surekha Pandurang Tandel, Rajni
Nishikant Patil, Sharada Rajendra Patil,
Parvati Moreshwar Bhagat, Narmada
Moreshwar Bhagat, Dayanand
Moreshwar Bhagat, Sachin Moreshwar
Bhagat, Rajshree Mahendra Mali,
Shivram Budhaji Bhagat, Namdev
Budhaji Bhagat, Dinkar Budhaji Bhagat,
Mahadev Budhaji Bhagat, Latika
Shashikant Mhatre, Pravin Keshav
Bhoir, Sanjay Keshav Bhoir (58/2 Part),
Ramdas Hasuram koli, Baliram
Hasuram koli, Jagdish Hasuram koli,
Laxmibai Harishchandra Chougule
(58/3/4 Part), Janibai Gajanan koli,
Barkibai Jana koli, Dharmubai Mahadev
koli, Keshav Narayan Patil, Rathadeep
Balram Patil, Manoranajan Balram Patil,
Dhanshree Sagar Pawar, Shilpa Subhash
koli, Asmita Gorakh Gaykar, Prerna
Tulshiram Aavaskar, Swati Dinesh
Loke, Ravindra Laxman Patil, Rajendra
Laxman Patil, Ravina Laxman Patil,
Nalini Laxman Patil, Narmada Laxman
Bhoir, Vanita Ramnath koli, Jayawanti
Govardhan Gaykar, Champabai Vilas
koli, Naresh Krishna alias Kisan koli,
Parubai Madhukar koli, Janardan
Krishna alias Kisan koli, Chandrabai
Balram koli, Janabai Mahadev Patil,
Manisha Chandrakant Parase, Anil
Mahadev Patil, Sunil Mahadev Patil,
Nilesh Mahadev Patil, Kamini Satish
Bhoir (58/5 Part), Dhanaji Janu koli,
Dharma Ambu koli, Shankar Ambu koli,
Laxmi Baliram Patil, Kashi Vilas koli,
Rashmi Manik koli, Anna Changa koli,
Narsu Changa koli, Rajesh Changa koli,
Gajanan Changa koli, Harishchandra
Changa koli, Balaji Changa koli,
Namubai Harishchandra koli, Hirabai
Prakash Kharkar, Pashu Prakash Patil,
Kavita Kailas Tadkar, Kailas Madhukar
koli, Prabhavati Suresh koli, Manjula
Vitthal koli, Vilas Madhukar koli,
Shantabai Madhukar koli, Surekha
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Vinayak Gaykar, Rajni Joma koli,
Somanath Joma koli, Mayavati Jayendra
koli, Umesh Joma koli, Nashiket Joma
koli (58/6/9 Part), Ganu Birsha koli
(58/7 Part), Ganibai Narayan Patil,
Janardan Narayan Patil, Dattaram
Narayan Patil, Haribhau Narayan Patil,
Vatsala Narayan Patil, Ambubai Baliram
Bahira, Kashibai Chandrakant koli,
Hirabai Kamalakar Patil, Shankutala
Balram Khot (58/8 Part)

82 Part

Government

Barren

0.4658

Sarkari Parigh, Prakalp Adhikari,
Integrated Tribal Development Project
Pen, Dist. Raigad, Madhyamik Ashram
School Sai, Tal. Panvel (82/1 Part)
Yusuf Meher Alli Centre (82/2 Part)

Vi

age: Barapada .

>l

il

74 Part

Private

Barren

0.001

Hiraji Mahadu Gharat (74/1 Part), M N
Rajendrakumar, Subhakar D Kotiyan
(7412 Part)

78 Part

Private

Agriculture +
Barren

0.425

Narayan Posha Mokal, Ramchandra
Posha Mokal, Tukaram Posha Mokal,
Subhash Posha Mokal, Jayshree
Jayawant Mhatre, Manisha Arun Patil,
Rakesh Sakharam Patil, Umesh
Sakharam Patil, Urmila Rajesh Thakur,
Kalpana Gajanan Thakur, (78/1 Part),
Gopal Kalu Gawand (78/2/A Part),
Damodar Kalu Gawand (78/2/B Part),
Vimal Parshuram Gawand, Mai
Parshuram Gawand, Sarita Parshuram
Gawand, Shaila Parshuram Gawand,
Balaram Parshuram Gawand (78/2/C
Part)

79/1/A
Part

Private

Agriculture +
Barren

0.281

Suman Gajanan Patil, Dilip Gajanan
Patil, Sanjay Gajanan Patil, Rekha
Ashok Ghodge, Alka Raju Bhoir, Dipika
Shantaram Mhatre (79/1/A/1 Part) Hiraji
Mahadu Gharat (79/1/A/2 Part)

Vil

age: Kaliwali

11

4/2 Part

Private

Agriculture

0.282

Krishna Rama Katkari, Gurunath
Janardan Jadhav alias Katkari, Chandar
Soma Waghe, Janardan Narayan Katkari
alias Waghe, Janaki Narayan Katkari
alias Waghe, Tara Narayan Katkari,
Tukaram Rama Katkari, Dattu Ganu
Katkari alias Waghmare, Devaki Soma
Waghe, Namdev Rama Katkari,
Barkibai Shankar Katkari, Bhagubai
Navsha Katkari, Bhaskar Narayan
Katkari alias Waghe, Bhima Soma
Waghe, Mangesh Janardan Jadhav alias
Katkari, Radhabai Narayan Katkari,
Sagar Namdev Katkari alias Waghmare,
Sitabai Dharma Katkari, Sushant
Namdev Katkari alias Waghmare,
Sushmita Namdev Katkari alias
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Waghmare (4/2/A Part), Namdev Rama
Katkari, Dattu Ganu Katkari alias
Waghmare, Tukaram Rama Katkari,
Krishna Rama Katkari, Yash Vijay
Nensi (4/2/B Part), Sushant Namdev
Katkari alias Waghmare, Sushmita
Namdev Katkari alias Waghmare,
Barkibai Shankar Katkari, Gurunath
Janardan Jadhav alias Katkari, Devaki
Soma Waghe, Mangesh Janardan Jadhav
alias Katkari, Chandar Soma Waghe,
Bhima Soma Waghe, Sitabai Dharma
Katkari, Bhagubai Navsha Katkari,
Radhabai Narayan Katkari, Tara
Narayan Katkari, Janaki Narayan
Katkari alias Waghe, Bhaskar Narayan
Katkari alias Waghe, Janardan Narayan
Katkari alias Waghe, Sagar Namdev
Katkari alias Waghmare (4/2/C Part)

4/3 Part

Private

Agriculture

0.102

Barkibai Shankar Katkari, Devaki Soma
Waghe, Chandar Soma Waghe, Bhima
Soma Waghe, Sitabai Dharma Katkari,
Bhagubai Navsha Katkari, Radhabai
Narayan Katkari, Tara Narayan Katkari,
Janaki Narayan Katkari alias Waghe,
Bhaskar Narayan Katkari alias Waghe,
Janardan Narayan Katkari alias Waghe,
Dattu Ganu Katkari alias Waghmare,
Bayabai Ganu Katkari alias Waghmare,
Mangesh Janardan Jadhav alias Katkari,
Gurunath Janardan Jadhav alias Katkari,
Tukaram Rama Katkari, Krishna Rama
Katkari, Namdev Rama Katkari, Sagar
Namdev Katkari alias Waghmare,
Sushant Namdev Katkari alias
Waghmare, Sushmita Namdev Katkari
alias Waghmare (4/3/A Part), Barkibai
Shankar Katkari, Devaki Soma Waghe,
Gurunath Janardan Jadhav alias Katkari,
Mangesh Janardan Jadhav alias Katkari,
Chandar Soma Waghe, Bhima Soma
Waghe, Sitabai Dharma Katkari,
Bhagubai Navsha Katkari, Radhabai
Narayan Katkari, Tara Narayan Katkari,
Janaki Narayan Katkari alias Waghe,
Bhaskar Narayan Katkari alias Waghe,
Janardan Narayan Katkari alias Waghe,
Rakhi Namdev Katkari alias Waghmare,
Sagar Namdev Katkari alias Waghmare,
Sushant Namdev Katkari alias
Waghmare, Sushmita Namdev Katkari
alias Waghmare (4/3/B Part)

6 Part

Common

Agriculture +
Barren + Railway

0.3208

Gami Ratanben Mohanlal,
Ratneshkumar Valji Vivia, Vikas Kumar
Umacharan Kapasime, Jivraj Hari
Devda, Gami Ratanben Mohanlal, Jivraj
Hari Devda, Government of India
Central Railway, Meghji Mavji Patel,
Laxman Raja Bhushan, Government of
India — Central Railway, Nathuram
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Dagdu Patil, Damodar Namdev Patil,
Chandrakant Laxman Patil, Sadanand
Laxman Patil, Kamalakar Laxman Patil,
Mangala Madhukar Shirodkar,
Shakuntala Kondiram Kator, Neha
Nandkumar Patil, Amol Nandkumar
Patil, Harshal Nandkumar Patil,
Government of India — Central Railway
(6/1/A/1 Part, 6/1/B Part, 6/1/B/2 Part ,
6/1/C/2 Part, 6/1/C/2/1 Part , 6/A/2 Part,
6/A/3 Part)

8 Part

Common

Barren + Railway

0.03

Gami Ratanben Mohanlal, Jivraj Hari
Devda (8/A part), Government of India
Central Railway (8/B Part)

age: Jamb

hivali

Vil
15]

32 Part

Private

Agriculture

0.305

Dnyaneshwar Rama Kondilkar, Kunda
Rama Kondilkar, Gangu Rama
Kondilkar, Parvati Rama Kondilkar
(32/1 part). Kamal Haribhau Takle,
Bhaskar Daji Kondilkar, Manda Daji
Kondilkar, Vimal Vijay Ruthe, Sharada
Parshuram Kondilkar, Satish Parshuram
Kondilkar, Sulochana Parshuram Jhinge,
Swapnali Sunil Thombare, Jayshree
Parshuram Taware, Tanvi Suresh Chora,
Ganu Daji Kondilkar (32/2 part)

41/2 Part

Private

Agriculture +
Barren

0.3235

Dattatray Damu Mali (41/2/A Part),
Sudam Shivram Kondilkar, Chandrakant
Shivram Kondilkar, Sitabai Shivram
Kondilkar, Sunita Pandurang Mali,
Shankar Shivram Kondilkar (41/2/B
Part), Suresh Ganu Mali, Laxmibai
Laxman Gaykar, Reshma Mangesh
Patil, Akshay Pandurang Mali, Mamata
Bharat Patil, Mansi Hari Kondilkar,
Sanjivani Sanjay Gavand (41/2/C Part),
Laxmi Ambo Kondilkar, Sanjay Ambo
Kondilkar, Mohan Ambo Kondilkar,
Vaijayanti Vasant Patil, Surekha Umesh
Mhatre, Krishna Barkya Kondilkar,
Mahadu Barkya Kondilkar, Dharma
Barkya Kondilkar, Dharma Barku
Kondilkar, Krishna Barku Kondilkar,
Mahadu Barku Kondilkar (41/2/D Part)

42 Part

Private

Agriculture +
Barren

0.5873

Gurunath Dattatreya Patil, Dnyaneshwar
Rama Kondilkar (42/1 Part), Bhagwanji
Dharamsi Minat (42/2 Part), Bhagwanji
Dharamsi Minat (42/3/A part),
Kashinath Rambhau Kondilkar,
Manohar Rambhau Kondilkar, Ramesh
Rambhau Kondilkar, Bhagubai Rama
Mali, Gangubai Pandurang Gaykar
(42/3/B Part)

65 Part

Private

Agriculture +
Barren

0.2227

Bhagwanji Dharamsi Minat (65/2/1),
(65/2/2)

68/6 Part

Private

Agriculture

0.3565

Bala Wala Patel, Bhura Gela Bera,
Harakhchand Govind Patel (68/6/A




28

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

N
o

part), Ananta Rambhau Kondilkar,
Baliram Rambhau Kondilkar, Janabai
Khandu Gadge, Anita Pandurang
Parange, Manubai Ganesh Mhaskar,
Kamal Pandurang Mundhe, Anita
Suresh Patil, Sudhir Narayan Pawar,
Ganesh Narayan Pawar, Rozi David
Chincholkar, Shalini Pravin Pawar
(68/6/B part), Bala Wala Patel, Bhura
Gela Bera, Harakhchand Govind Patel
(68/6/C part)

71 Part

Private

Agriculture

0.1

Vanita Dattatray Tandel, Sharda
Damodar Gatade, Sitabai Dattu Patil,
Sundara Padu Patil, Sunanda Dhondu
Patil, Sunita Shantaram Kokambe,
Tulsabai Chandrakant Kadam, Nanda
Ramesh Mundhe, Kashinath Dattu Patil
(71/1 part), Chandrabhaga Jethu Mali,
Ananta Jethu Mali, Kaluram Jethu Mali,
Nanda Jethu Mali, Kundalik Jethu Mali,
Baby Jethu Mali, Ambi Jethu Mali, Tai
Govind Mali, Yogesh Govind Mali,
Laxmi Janu Mali, Ujjwala Mangal Patil,
Geeta Nilesh Mali, Gaurav Nilesh Mali,
Durva Nilesh Mali Milekh, Ladkya Janu
Mali, Chander Janu Mali (71/2 part)

Vil

lage: Karnala

21

27/1 Part

Private

Barren

2.46

Vijaykumar Ramchandra Surshetwar,
Aarti Gajanan Bellale, Nilesh Motiram
Bhoir, Siddharth Ashokrao Tambe,
Bunty Ramrao Rathod, Machhindranath
Rangnath Shelke (27/1/2/2/B), Aisa Bibi
Bandumiya Dalvi, Tabbusum Zubair
Mapkar, Nazia Mudassir Karnalkar,
Zubeda Hasan Jalgaonkar, Asgar
Bandumiya Dalvi, Muazzam Bandumiya
Dalvi, Muzammil Bandumiya Dalvi,
Tajammul Bandumiya Dalvi, Sajida
Ahmadmiya Dalvi, Rashid Nisar Dalvi
Halima Samat Dalvi, Fatima Sadiq
Dalvi, Hanif Abdullah Dalvi, Saira
Shakeel Adhikari, Nahida Abdullah
Dalvi, Sharfuddin Abdullah Dalvi,
Rahim Abdullah Dalvi, Navid Abdullah
Dalvi, Nadeem Abdullah Dalvi, Rabiah
Abdul Razzaq Dalvi, Shaheen Nazir
Rasalkar, Sabia Abdul Razzaq Dalvi,
Rizwan Abdul Razzaq Dalvi, Javed
Abdul Razzaq Dalvi, Mohsina Anjum
Paloba Taskin Sheran Daven, Rahat
Nazim Yerunkar, Badraduddin Ibrahim
Dalvi, Igbal Ibrahim Dalvi, Jamila Sadiq
Dacha (27/1/2/A/2)

31/2 Part

Private

Non Agriculture +
Barren

0.8654

Nilesh Kishore Desai, Authorized
Signatory on behalf of Mr. Nilayami
Realtors Pvt. Ltd. (31/2/A Part) (31/2/B
Part)




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

29

N
o]

N
~

N
o]

32 Part

Private

Non Agriculture

0.7455

Oak and Stone Construction Pvt. Ltd.
(32/1 Part) Nirmala Vivekananda Patil
(32/2 Part)

33 Part

Private

Non Agriculture

1.344

Nilesh Kishore Desai, Authorized
Signatory on behalf of Mr. Nilayami
Realtors Pvt. Ltd. (33/1) (33/2)

37/1 Part

Private

Barren

0.2736

Mavjibhai Manji Patel, Vijay
Mathuradas Kotak, Jatin Maganlal
Parekh, Shashi Krishnan Nair, Harilal
Shamiji Patel, Kishore Shamiji Patel,
Rajesh Shamji Patel, Vasant Shamji
Patel, Bhavik Lalit Shah, Mallika
Shailesh Awte, Ridhish Lalit Shah,
Ashita Jayesh Shah, Bhavika Hitesh
Vakharia, Lilam Mayur Modi, Visakha
Lalit Shah, Prakash Vardhaman Shah,
India Praveenchandra Sanghvi
(37/1/A),(37/1/B),(37/1/C),(37/1/D),(37/
1/E),(37/1/F)

38 Part

Private

Non Agriculture

1.7965

Oak and Stone Construction Pvt. Ltd.
(Oak and Stone Construction Pvt.
Ltd.(38/1),Nilesh Kishore Desali,
Authorized Signatory on behalf of Mr.
Nilayami Realtors Pvt. Ltd. (38/2/)
Sudesh Ji Nagdev, Komal Sudesh
Nagdev (38/3) (38/4) Nilesh Kishore
Desai, Authorized Signatory on behalf
of Mr. Nilayami Realtors Pvt. Ltd.(38/5)

41/1/1
Part

Private

Barren

1.8789

Dr. Daphne Pillai (41/1/1/1/2/3/B/1 Part,
41/1/1/1/2/3/B/2 Part, 41/1/1/1/2/3/B/3
Part, 41/1/1/1/2/3/B/C Part), Diven
Ghanshyam Daseva, Rovina Ghanshyam
Daseva, Senoy Ghanshyam Useva,
Ghanshyam Tolaram Daseva
(41/1/1/172/3/A/2 Part) Atul Uddhavrao
Rakshale, Dnyaneshwar Sadashiv
Dange, Poonam Ganesh Shete, Vinayak
Neelkanthrao Bellale
(41/1/1/1/2/3/C/1/4 Part)

43/1/4/5/
B Part

Private

Barren

0.2916

Gavin Ivan DiCosta, Vinita Gavin
DiCosta (43/1/4/5/B/1 Part) Ghanshyam
Tolaram Daseva, Rovina Ghanshyam
Daseva, Diven Ghanshyam Daseva,
Senoy Ghanshyam Daseva (43/1/4/5/B/2
Part) Gavin lvan DiCosta, Vinita Gavin
DiCosta (43/1/4/5/B/2/1 Part) Gavin
Ivan DiCosta, Vinita Gavin DiCosta
(43/1/4/5/B/2/2 Part) Swami Samarth
Vishwakalyan (43/1/4/5/B/2/3 Part)
Digambar Raghunath Mungekar, Milind
Harishchandra Mungekar, Saiprasad
Harishchandra Mungekar, Ajit Bhaskar
Karkhanis, Shamal Pravin Deherkar
(43/1/4/5/BJ2/A Part)

43/2 Part

Private

Non Agriculture +
Barren

0.0298

Hrithik Rakesh Roshan, Son of Rakesh
Roshan (43/2/A/1 Part) Ghanshyam
Tolaram Daseva, Rovina Ghanshyam
Daseva, Diven Ghanshyam Daseva,
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Senoy Ghanshyam Daseva (43/2/A/2
Part) Hrithik Rakesh Roshan, Son of
Rakesh Roshan (43/2/B Part)

44/1 Part

Private

Barren

0.0293

Gangubai Shankar Mhatre, Damodar
Ramdas Patil, Hasuram Vitthal Mhatre
(44/1/A Part), K. M. Vasudevan Pillai
(44/1/B Part)

44/3 Part

Private

Barren

0.118

Zahabiya Moiz Rajkotwala (44/3/A
Part) KM Vasudevan Pillai (44/3/B Part)

55 Part

Private

Barren

0.3832

Pandurang Naguji Thakur, Sitabai
Pandurang Thakur (55/1 Part), Mustak
Abdulla Khatri (55/2 part), Ministry of
Road Transport and Highways (55/2/2
Part)

58 Part

Private

Barren

1.0623

Mohammad Arif Shafik Ahmed Patel,
Chetan Avchar Patel, Harji Ranchhod
Chaudhary, Infinityism Associates
Partner Saurabh Joma Tandel, Himanshu
Bhushan Chaudhary (58/1 Part), Suja
Rajakumar Nadar, Rontjen Rajakumar,
Spurjen Rajakumar, Mushtaq Haji
Abdul Khatri, Jitendra Surendra Patil
(58/2 Part)

62/1 Part

Private

Non Agriculture

0.0836

Bharti Surendra Khandar (62/1/A Part),
Ministry of Road Transport and Minister
of State (62/1/B Part) Vimal Laxmikant
Zemse, Tushar Laxmikant Zemse, Swati
Ganesh Kshirsagar, Madhukar Damodar
Zemse, Harishchandra Damodar Zamse
(62/1/C Part)Ministry of Road Transport
and Minister of State (62/1/B/2 Part)

71 Part

Private

Barren

0.07

Chandrakant Shankar Patil, Roshan
Parashuram Patil, Parashuram Arjun
Patil, Roshan Parashuram Patil (71/1
Part), Ministry of Road Transport and
Highways (71/1/2 Part), Gangaram
Kashinath Patil Ganpat, Kashinath Patil,
Ganesh Kashinath Patil, Tanaji
Nathuram Patil, Balaji Nathuram Patil,
Rajaram Kashinath Patil, Parashuram
Arjun Patil, Roshan Parashuram Patil
(71/2 Part)

72/1 Part

Common

Barren + Road

0.113

Abdul Gafur She. Idris Dalvi,
Kutubuddin She. Idris Dalvi, Hasanmiya
She. Idris Dalvi, Mariyambibi Jaituddin
Dakhwe, Safiya Abdul Dalvi, Naseema
Abdul Razak Juste, Faiyaz Ismail Dalvi,
Bilal Ahmad Abdul Latif Dalvi, Farhana
Ahmad Latif Dalvi, Khairunisa Ismail
Dalvi (72/1/A Part), Jitendra Surendra
Patil (72/1/B/2 Part), Ministry of Road
Transport and Highways (72/1B/2/2
Part)

73/1/2/5
Part

Private

Barren

0.039

Indumati Namdev Bhagat, Namdev
Rama Bhagat (73/1/2/5/1 Part),
Chandrakant Shankar Patil, Roshan
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Parshuram Patil,Parshuram Arjun Patil
(73/1/2/5/2 Part)

741314
Part +
74/5 Part

Private

Barren

0.4254

Jitendra Mohanlal Katarmal (74/3/4A
Part), Pundalik Changu Thakur (74/3/4B
Part), Malati Surendra Patil, Jitendra
Surendra Patil, Pragati Prashant Gosavi,
Prarthana Dhanesh Rane, Pratigna
Surendra Patil (74/5 Part)

81/2 Part

Private

Barren

0.0714

Krishna Shivaram Bhagat, Deepak
Narhar Patil, Ratnamala Sunil Mokal,
Sunita Nandkumar Bhandkar, Ramabai
Narhari Patil (81/2/A Part), Haresh urf
Haribhai Dhirjalal Bhanushali (81/2/B
Part), Nirmala Jitendra Katarmal (81/2/C
Part), Murlidhar Tukaram Gharat
(81/2/C/1/2 Part)

82/1/2/3
Part

Private

Agriculture +
Barren

0.2503

Nirmala Jitendra Katarmal
(82/1/2/3/5/6/8A Part), Jitendra
Surendra Patil (82/1/2/3/5/6/8B Part)

age: Chawane

100 Part

Common

Non Agriculture +
MIDC

0.4575

Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/1 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/2 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/3 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/4 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/5 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/6 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/7 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
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Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/8 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/9 part),
Govind Meghji Gajora urf Patel, Danji
Deva Daka, Kishor Bachhubhai Mujat,
Ramesh Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dhirajbhai
Savjibhai Manjeri (100/1/10 part),
Maharashtra Industrial Development
Corporation (100/2 part).

110/2
Part

Private

Agriculture + Non
Agriculture

0.621

Maharashtra Industrial Development
Corporation (110/2/A part), Maharashtra
Industrial Development Corporation
(110/2/B/2/B part), Govind Meghji
Gajora alias Patel, Danji Deva Daka,
Kishor Bachubhai Mujat, Ramesh Kanji
Arethiya, Rajendrakumar Rameshbhai
Chaudhary, Dheerajbhai Savjibhai
Manjeri (110/2B/2/1 part), Govind
Meghji Gajora alias Patel, Danji Deva
Daka, Kishor Bachubhai Mujat, Ramesh
Kanji Arethiya, Rajendrakumar
Rameshbhai Chaudhary, Dheerajbhai
Savjibhai Manjeri (110/2B/2/2 part).

69 Part

Government

Barren +
Gaonthan

1.443

Parigh (69/1 part) For Chawane Gaothan
Expansion Scheme (69/2 part)

80/2 Part

Government

MIDC

0.4421

Maharashtra Industrial Development
Corporation (80/2/A part), Maharashtra
Industrial Development Corporation
(80/2/B part)

age: Sarsa

12 Part

Common

Agriculture +
Barren + Railway

0.992

Liyakat Ismail Bubere,Faiz
IsmailBubere,Hajira Ismail Bubere,
Shakira Ismail Bubere,Nazira Mahmad
Husen Mulla ,Husaina Bashir
Mulla,Bilkis A Samad Dalvi, Muzffar
Abdul Kadir Bubere,Asif Abdul Kadir
Bubere, Taimur Matin Pithu,Niyaj
Abdulla Bhogle(12/1) Liyakat Ismail
Bubere,Faiz IsmailBubere,Hajira Ismail
Bubere, Shakira Ismail Bubere,Nazira
Mahmad Husen Mulla ,Husaina Bashir
Mulla,Bilkis A Samad Dalvi, Muzffar
Abdul Kadir Bubere,Asif Abdul Kadir
Bubere, Taimur Matin Pithu,Niyaj
Abdulla Bhogle(12/2A),Aadam Saheb
Hajimiya Mulla (12/2B),Kokan Railway
Government of India (12/2C),Kokan
Railway Government of India (12/2D)

13 Part

Common

Agriculture +
Railway

0.176

Taramati Harichandra Bhoir, Anil
Harichandra Bhoir, Ramcchandra
Harichandra Bhoir,Sanjay Harichandra
Bhoir,Rohini Laxman
Shedage,Vaijayanti Vasant Gudekar
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(13/A),Kokan Railway Government of
India (13/B)
15/3 Part ||Government (MIDC + MIDC + Railway 0.678||Maharashtra Industrial Development
Railway) Corporation
48][26 Part  |[Government (MIDC) MIDC 0.494||Maharashtra Industrial Development
Corporation
37 Part  ||Government (MIDC) MIDC 0.3565||Maharashtra Industrial Development
Corporation (37A),Kokan Railway
Government of India (37B)
49 Part  ||Government (MIDC) MIDC 0.096||Maharashtra Industrial Development
Corporation (49A),Kokan Railway
Government of India (49B)
50/2 Part ||Government (MIDC) MIDC 0.056||Maharashtra Industrial Development
Corporation (50/2/1),Kokan Railway
Government of India (50/2/2)
88/A/1  ||Government (MIDC+Railw [|[MIDC+Railway 0.0126||Maharashtra Industrial Development
ay) Corporation (88A/1/1),Kokan Railway
Government of India (88A/1/2)
88/B/10 ||Government (MIDC) MIDC 0.257(|Maharashtra Industrial Development
Part Corporation
88/B/13 ||Government (MIDC+Railw |[MIDC+Railway 1.3723||Kokan Railway Government of India
ay) (88B/13/1),(88B/13C/1),Maharashtra
Industrial Development
Corporation(88B/13/A/1),(88B/13/A/2),
(88B/13C)
97/1 Part ||Government (MIDC+Railw [|[MIDC+Railway 0.575(|Maharashtra Industrial Development
ay) Corporation (97/1/A),(97/1/B), Kokan
Railway Government of India (97/1/C)
98/2 Part ||Government (MIDC) MIDC 0.522(|Maharashtra Industrial Development
Corporation

Tota||| 26.8479||
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